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(d) whether the plots of land will
be of uniform size and if not, why not;
and

(e) the approximate cost of land
per sq. yard after development?

The Minister of Works, Housing
and Rehabilitation (Shri Mehr Chand
Khanna): (a) Levelling is in pro-
gress and preliminary action for un-
dertaking other development works is
in hand.

(b) No such estimate has been pre-
pared.

(¢) The main criteria are that the
displaced person is already settled in
Delhi, is gainfully employed and does
not own a house of his own.

(d) Plots of 200, 400 and 800 square
yards each will be developed to suit
the needs of displaced persons belong-
ing to different income groups.

(e) The figure will be known after
the development has taken place.

Rural Electrification in Assam

2067, Shri P. C. Borooah: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether Government have
sanctioned a scheme for rural clectri-
fication of Assam;

(b) if so, the main demands of the
State Government in respect of this
scheme; and

(c) how for the same have been
met by the Central Government?

The Minister of State in the Minis-
try of Irrigation and Power (Shri O
V. Alagesan): (a) Yes. Rural elec-
trificat’on schemeg estimated to cost
Rs. 25.50 lakhs have been approved for
implementation in Assam during the
Third Five Year Plan.

(b) and (c). As against an outlay
of Rs. 9.18 lakhs proposed by tre
State Government for its Annual Plan
1963-64, the Planning Commission
have recommended a provision of
Rs. 2°18 lakhs.
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The State Government reported ex-
penditure of Rs. 12.6 lakhs in 1961-62
and of Rs, 10 lakhs approximately in
1962-63. No loan was sanctioned to
the State Government in 1961-62, A
loan of Rs. 4 lakhs was sanctioneq in
1962-63.

Flood Control Schemes in Kerala

2068. Shri P. Kunhan: Will the
Minister of Irrigation and Power be
pleased to state:

(a) whether the Kerala Government
have submitted any flood conwol
schemes during 1962-63 for the appro-
val of Central Government,

(b) if so, the details thereof;

(c) the nature and extent of finan-
cial assistance asked for by the State
Government in £his connection; ana

(d) the nature and extent of ases-
tance so far given?

The Minister of State in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). Yes; the
Government of Kerala had submitted
two flood control schemeg during 1962-
63, namely, (i) Construction of flood
banks in Bharatphuza at Pollur cost-
ing about Rs. 2:13 lakhs and (i)
Construction of a regulator at Illikkal
costing about Rs, 5.12 lakhs.

(c) The State Government had
asked for a loan of Rs. 112:55 lakhs for
financing expenditure on flood control
and anti-sea erosion works dur'ng
1962-63 This assistance was asked for
the entire flood control and anti-sea
erosion programme and not specifi-
cally for the two schemes mentioned
above.

(d) During 1962-63 a loan of Rs. 80
lakhs was granted for financing expen-
diture on approved flood control and
anti-sea erosion schemes,
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Rural Electrification in Andhra

Pradesh

2070. Shri E. Madhusudan Rao: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the number of villages in
Andhra Pradesh which have been
electrified upto December 1962 during
the Third Plan peried; and

(b) the number of villages to be
electrified by the end of Third Plan
period?

The M:nister of Siate in the Minis-
try of Irrigation and Power (Shri
Alagesan): (a) and (b). The informa-
tinrn is being obtained from the State
Government and will be placed on
rthe Table of the House in due course.

Family Planning Centres in Andhra
Pradesh

2071 S Shr{ E. Madhfus.udan Rao:
’1_Shn D. B. Raju:

‘Will the Minister of Health be pleas-
ed to state:

(a) the number of persons benefited
by the family planning programme in
Andhra Pradesh so far;

(b) the number of family planning
units in rural and urban areas as on
31-12-62; and

(c) the number of such units to be
opened by the end of Third Plhan
period?

The Minister of Health (Dr. Sushila
Nayar): (a) It is not possible to give
the number of persong who have bene-
fited from the family planning pro-
gramme as contraceptives arz avail-
able from the open market and even
those who do not attend the Clinics
or Centres benefit from the pro-
gramme. Several lakhs of people are
estimated to have benefited from the
programme.

(b) The number of family planning
units in rural and urban areas as on
31st December, 1962 are reported to be
213 and 64 respectively.

(c) The number of such units to be
opzened by the end of Third Plan are
rural 400 and urban 200.

I SR g for Farfewean &

R09R. St W TA: T WA
#R ag I F gar AT

(7) =7 7® W= §fF arao
foar (SO W) ¥ FXE@ WA
frgy g9 awf ¥ wrpfos fufecn
T 9 FE AR IW IFET AR
3 wg@ar T SER s faar
2

() afzx g, @ =¥ F=
o fofa, =199 swe T 59
aF # wifa o SErw ered arar
o faqaur guT-9ew 9X I@T STE
L5158

() 5@ F= # fgw F@l
& fd o9 ol 9T gErEar [
freas fear mET 7

e /A (S0 gaitn Avae)
(7) st &





